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are permitted to utilize the services of private labour, including the workers belonging
to the erstwhile CHPWP, in case Cargo Handling Division (CHD) workers on the roll

of VP are not available.

{dy While CHPWP workers arc employees of contractors the VPT has taken all

necessary steps to resolve the dispute.
Popularity and viability of waterways

2046. SHRT KIRANMAY NANDA: Will the Minister of SHIPPING be pleased to

state:

{(a) whether waterways developed for the public have become popular and

economically viable;
{(b) 1if so, the details thereof; and
{c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) to (¢) Three National Waterways (NWs) viz. Ganga-Bhagirathi-
Hooghly river system (NW-1), River Brahmaputra (NW-2) and West Coast Canal (NW-
3) have been developed with targeted depth, fixed and floating terminals with mechanized
facilities for cargo loading/ unloading and Navigational Aids. Vessels are plying on

these waterways.

Inland Water Transport (IWT) mode 1s widely recognized as an environment
friendly and cost effective mode of transport. As per RITES Report of 2014 on "Integrated
National Waterways Transportation Grid (INWTG)", one litre of fuel moves 24 tonne
- km. on road, 95 tonne-km. on rail and 215 tonne-km. on IWT. The comparative inter

modal costs are given below:—

Mode Pre tax freight Post Service
tax freight
(X per tonne km.) (% per tonne km.)

Railways 136 141
Highways 250 258
IWT 1.06 1.06

The significant cost saving shows that the promotion of Inland Water Transport

{(ITWT) 1s expected to have a positive impact on reduction in overall logistics cost.
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However, as compared to roads and railways, development of transportation on national

waterways is still in infancy stage.
Plan for construction of port at Enayam, Tamil Nadu
2047. SHRIMATI KANIMOZHT: Will the Minister of SHIPPING be pleased to state:

(a) whether Government 1s planning to construct a port at Enayam, Kanyakumari

district, Tamil Nadu;
(b) whether the local people and civil society were consulted about the project;
(c¢) if so, the details of such consultations; and

(d) if not, why Government did not consult the local fishermen and public, when

there is a large scale opposition to the project?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) Yes, Sir.

(b) to (d) Various meetings were organized by the Kanyakuman district administration
with the representatives of the local public, the fishermen folks and VOCPT officials
on 25.1.2016, 18.7.2016, 31.7.2016 and 30.8.2016 at Nagercoil and the salient features of
the Enayam Port Project explained to them.

Protests against draft Major Ports Authority Bill

2048. DR. T. SUBBARAMI REDDY: Will the Minister of SHIPPING be pleased to

state:

(a) whether trade union workers of major ports, including Visakhapatnam port
have staged demonstrations against the draft Major Ports Authority Bill (MPAB) which

erode the autonomy of major ports;
(b) 1f so, the response of Government;

(¢) whether Government intends to sell the valuable assets of ports to corporate

sector as part of privatization; and

(d) if so, how would Government ensure proper development of major ports in the

country for the overall economic growth?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) and (b) Yes, Sir. 4 incidents of demonstrations have taken place.
The Major Port Authorities Bill, 2016 which has been introduced in the 1.ok Sabha on



